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THE SCHEDULE 

(See Section 160) 

Repeals 

Year No. Short title Extent of repeal 

(1) (2) (3) (4) 

1878 8 The Sea Customs Act The whole 

1896 8 The Inland Bonded Warehouses Act The whole 

1924 19 The Land Customs Act The whole 

1934 22 The Aircraft Act Section 16 
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